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EX-rr/ L I 6990 IHSE l2O2r

Office of the Director Of General
Education, Higher Secondary Wing,
Housing Board Building ,

S anthiNagar,ThiruvananthaPuram

Dated :25/08/2021

CIRCULAR

SUB: DGE-HSE -Conducting the first year Higher Secondary/ Vocational

Higher Secondary Examination 2021-Reg

Refe: Exam Notification No. EX-II/ OI 124300/HSE l2O2O(1) Dated \

zeloslzozt -

Regional Deputy Directors/Assistant Directors and Chief

Superintendents should implement the following recommendations for the

smooth running of the Higher Secondary /Vocational Higher Secondary

Examinations conducted from 061091202I to 1610912l

1. Health and safety Precautions

Due to the outbreak of Covid-l9 the exam should be conducted

the follow strict Health and Safety Precautions. Examination hall,

furniture and school compound will be cleaned and sanitized. For this,

the service of health wing, PTA, volunteers, fire force, local bodies will
be utilized. Furniture in the examination hall will be sanitized before

each examination. The entry of the candidates to the examination

centre will be allowed only through the main entrance, where staff

(non-teaching staff, PTA members & health workers) will be deployed

for providing sanitizerlsoap & water to the students and to check the

temperature of the students using thermal Scanner. Soap &
water/S,anitizer will be provided in front of the examination halls also.

On exam days in school compound social distancing should be

strictly followed. The maximum number of students accommodated in a

room will be limited to twenty (20). For social distancing more class

rooms should be used. Before and after exam crowding of the'students

should be strictly restricted. The Chief Superintendent and deputy chief

superintendents will ensure that students are using masks properly and
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social distancing is observed in the examination centre.The detailed

health and safety measures are annexed with this'

Exam centre Change /Clubbed Centre Students

The chief superintendent should affange facility to the centre

changed and clubbed centre students

2. Chief/Depuf chief/Invigiletors

The Concerned chief superintendent should confirm that all

teachers deputed-for exam should compulsorily attend their exam

centres for duty. More invigilators needed in case of CWSN students,

Covid positive, Quarantine exam centre changed student's etc. In that

cases the Regional Deputy Directors should depute the excess teachers

from their districts, if asked by the chief superintendent.

(sd/-)

Secretary

Board of Higher Secondary Examinations

Kerala

Copy to,

All Regional DeputY Directors

All Principals

A11 Chief Superintendents
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ANNEXVRE

The following safety protocols should be adopted in the

context of Covid 19 in examination centres'

1. The chief superintendent should consult the health workers of

nearest CHC/PHC and fix health and safety measures and obtain

the service of heatth workers during the examination time'

2. As in the previous examinations, classes on health and safety

measure will be provided to the teachers who perform

examination duties.

3. classroom with proper air circulation and adequate light will

be used for examination Air conditioned rooms will not be

used.

4. The Chief Superintendent and deputy chief superintendents

will ensure that students arc using masks properly and to

check the temperature of the students using thermal scanner.

separate class room's will be attanged for students with

temperature above normal level and for those showing

symptoms of anY diseases.

5. Exchange of items like pen, calculator etc among students

will be strictlY Prohibited.

6. Chief Superintendent in each examination centre will take

necessary steps to provide PPE kits to covid Positive

students and their invigilators. Separate class rooms will be

arranged for students with temperature above normal level

and for those showing symptoms of any diseases.

7. The chief superintendent should ensure that social distancing

is followed by all the students, teachers and other officials'
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8. Make necessary steps to prohibit the crowding of students

in the school compound.

9. Soap 8. water/Sanitizer will be provided in main entrance

and in front of the examination halls also.

10. Notice boards will be displayed in the examination centres

showing do's and don'ts for protection from Corona Virus.

I I . Micro plans for ensuring strict observation of Covid- 19

protocols will be prepared by the school authorities under the

supervision of Regional Deputy Directors.

(sd/-)

Secretary

Board of Higher Secondary Examinations

Kerala

13WWW.LIVELAW.IN

FreeText
/// TRUE COPY///

Stamp


